93 Written Answer,

(bj if so, when the first session is planned
to be held in the South?

THE MINISTER OF
PARLIAMENTARY  AFFAIRS (SHRI
VIDYACHARAN SHUKLA): (a) No, Sir.

(b) Does not arise.
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Contingency

Plans for Disaster

Management

1239. MISS SAROJ KHAPARDE: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether it is a fact that each State
Government and Union Territory
Administration prepares its own contingency
plans for disaster management created by
natural calamities like drought, flood etc.;

(b) if so, the role played by the Central
Government in preparation of such plans and
in funding them;

(c) whether Government have funded
contingency plans for disaster management
prepared by Government of Maharashtra
during the last three years;

(d) if so, the details thereof;

(e) whether any special relief has been
provided to drought "affected farmers of the
state during the current financial year; and

(f) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM): (a) and (b) Government
of India have prepared and circulated a
Contingency Action Plan (CAP) to all State
Governments/Union Territories
Administrations to facilitate launching of
relief operations in the wake of natural
calamites. The CAP provides



